MADHYA PRADESH STATE JUDICIAL ACADEMY, JABALPUR

WORKSHOP ON - KEY ISSUES RELATING TO MOTOR ACCIDENT CLAIM CASES &

LAND ACQUISITION LAWS

DATE: 28.07.2023 & 29.07.2023

SCHEDULE

DAY ONE- 28.07.2023 (Friday)

SESSION

TIME

TOPICS

I

10.15 am to 10.30 am

Inauguration of the Workshop
By: Director, MPSJA

(Followed by Group Photograph)

II

10.30 am to 12.00 noon

(i) Journey of Land Acquisition — From Notification to Award
(Tssues u/s 4, 9, 11, 18, 23 & 25 of Land Acquisition Act, 1894 )

(ii) Issues u/s 28-A, 30, 51, 51-A of Land Acquisition Act, 1894
Followed by open interaction

By: Shri Bharat P. Maheshwari,
Former Principal District & Sessions Judge

TEA BREAK (12.00 noon to 12.15 pm)

III

12.15 pm to 1.30 pm

An overview of the Right to Fair Compensation and Transparency
in Land Acquisition, Rehabilitation & Resettlement Act, 2013

Followed by open interaction
By: Shri Padmesh Shabh,

Additional Director,
MPSJA

LUNCH BREAK (1.30 pm to 2.15 pm)

v

2.15 pm to 3.30 pm

Importance of DAR & effect of amendment in Motor Vehicles
Act, 1988

Followed by open interaction

By: ShriR. P. S. Chundawat,
District & Additional Sessions Judge,
Jabalpur

TEA BREAK (3.30 pm to 3.45 pm)

3.45 pm to 5.00 pm

Assessment of disability from medical perspective
By: Dr. Ashok Vidyarthi,
Orthopedics Surgeon,
Netaji Subhash Chandra Bose Medical College,
Jabalpur




DAY TWO- 29.07.2023 (Saturday)

SESSION

TIME

TOPICS

I

10.30 am to 12.00 noon

Followed by open interaction

By: Shri Manish Sharma,
Faculty Member (Jr. 1),
MPSJA

Motor Accident Claim Cases — Death cases

TEA BREAK (12.00 noon to 12.15 pm)

II

12.15 pm to 1.30 pm

Followed by open interaction

By: Shri Tajinder Singh Ajmani,
Faculty Member (Sr.),
MPSJA

Motor Accident Claim Cases — Permanent disability

LUNCH BREAK (1.30 pm to 2.30 pm)

III

2.30 pm to 3.45 pm

Defence taken by Insurance Company — Pay & recover

By: Shri Padmesh Shabh,
Additional Director,
MPSJA

Followed by open interaction

v

3.45 pm onwards

Feedback from participants
By: Director, MPSJA

Followed by reflections & valedictory

Note:- (1)
2

The Schedule is subject to
Use of Cell Phones during

change as per exigencies.
workshop is strictly prohibited.

DIRECTOR




